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STATEMENT

The Government has taken a num­
ber of relief measures to look after 
the day to day needs of the migrants, 
which are as follows : —

In Jammu, the migrants are 
being given cash assistance of 
Rs. To per day per head subject 
to a maximum of Rs. 1.000 per 
month per family of 4 or mere 
persons, in addition to free ra­
tion of 9 Kg rice. 2 Kg atta and 
1 Kg sugar per head per month 

and accommodation in Govt, 
buildings tents subject to avail­
ability. Free medical aid, 
blankets etc. have also been 
provided.

In Delhi, cash relief of Rs. 200/- 
per person per month subject 
to a maximum of Rs. 800.---per 
month per family of 4 or more 
persons is being provided to the 
migrants living outside the 
camps Those living in camps, 
set up by Delhi Administration, 
are being paid cash relief of 
Rs. 125 - per head per month 
subject to a maximum of 
Rs. 500/- per month per family 
of 4 or more members in addi­
tion to one time kitchen and 
bedding kit and monthly dry 
ration costing about Rs. 500/-. 
Arrangements for regular visits 
of medical teams to the camps 
have also been made.

Instructions have also been issued 
for admission of children to

schools, colleges and professio­
nal Institutions, transfer of 
bank and postal saving ac­
counts, payment of leave sala­
ry, Pension and also expedi­
tious disposal of LIC claims 
etc.

In terrorist attacks somfe religious 
places in the Valley have been 
affected.

Security to religious places is a 
part of the over all effort of 
the Administration to contain 
terrorism and bring back nor­
malcy in the Valley. How­
ever. in case of sensitive reli­
gious places additional security 
has been provided.

[Translation]
Constitution of Telephone Advisory 

Committee in Rajasthan
1335. SHRI RAM N A RAIN BER- 

W A: Will the Minister of COM­
MUNICATIONS be pleased to state:

(a) whether the Government pro­
pose to constitute any Telephone Ad­
visory Committee for Rajasthan; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMUNI­
CATIONS (SHRI P.V. RANGAYYA 
NAIDU): (a) and ib) Telecom Ad­
visory Committees for Rajasthan 
Circle and Jaipur District have been 
constituted as per details in Statement 
I and II on 29-3-91 and are under 
review.

STATEMENT I

Telecom Advisory Committee for Rajasthan 

List o f  Members nominated jor TelephoneiTetecom Advisory Committee. Rajasthan

1. Members o f Parliament- 1  o be nominated later on.

If. State Legislature
I. Shri Dev* Singh Rati, Kolayat.

2, Shri. Rajendra Rathore, Churu.
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3. Shri Banwar Lai Sharma, Sardar Shahar.
4. Shri Ganga Ram Choudhry, Barmen

ILL State Administration

To be nominated later on.

IV. Press

1. Shri Rakesh Sharma, Chief Editor. Rashtradoot, M.I. Road, Jaipur
2. Shri Padam Mehta. Chief Editor, Manak, Jodhpur.
3. Shri Shyam Sunder Acharya. Chief Editor. Nav Bharat Tiniest

Jaipur.
4. Shri Vijay Bhandari, Rajasthan Patrika, Jaipur.

V. Medical Profession

1. Dr. Karan Singh Yadav, SMS Hospital, Jaipur.
2. Dr. R.N. Singh, Umed Hospital, Jodhpur.
3. Dr. Mohammed Azam, Jaipur.

VI. Legal Profession

1. Shri Ratan Singh, Advocate. Pokharan. District Jaisalmer.
2. Shri Sunil Saruparia, Advocate, 75, Moti Magri, Udaipur.
3. Shri M.L. Garg, Advocate. Paota *B' Road, Jodhpur.

VIII. All other professions like Engineers, Architects etc.
1. Shri Vimai Singhvi, Engineer, Marwar Tent Factory. Hea v 

Industrial Centre, Jodhpur.
2. Shri N.S. Rathore, Chartered Accountant, Sardar Patel Marg, 

laipur.

IX. Trade, Commerce & Industry
1. Shri Bhopal Singh. Raj Industries, Phase II. Industrial Area. 

Basni, Jodhpur.
2. Shri Kishori Lai Garg, Industrialist, Digvijay Textiles, Jaipur.
3. Shri M.M. Goswami, C-1/203, Kama! Apartment, Bani Park- 

Jaipur.
4. Shri Kamal Mundra, Near Jasusar Gate, Bikaner.
5. Shri Parash Mai Maheta, A-35. Shastri Nagar, Jodhpur.
6. Shri Ramchander Joshi. Mama Bhanja House, Swaroop Sagar, 

Udaipur.

7. Shri Gurucharan Singh Anand, Near Airport, Kota.
8. Shri Ved Bhushan Sethi, B-10, Govind Marg, Adarsh Nagar, 

Jaipur.
9. Shri Bishen Singh, Royal, P.O. Rawatsar, Via Hanumangarh, 

Ganganagar.
10. Shri Tejfaran Surana, Churu (Rajasthan).



X. Public Workers & Others . ; ;■ ; '

1. Shri Prahlad Smgh Peeh, 'Raghuktil\ Adarsh Nagar, Ajmer.
2. Shri Sikandar Bhai, Pali.
3. Shri Rajendra Singh Rajawat. 14/6, Durgadas Colony, Jodhpur.
4. Shri Tagaram, Pradhan, Baitu Panchayat Samiti, Barmer,
5. Shri Narayan Singh Digarna, Up-Pradhan, Jataran Panchayat

Samiti. Jataran. Pali.
6. Shri Suresh Surana. Advocate, Sirohi.
7. Shri Doongar Singh, Advocate, Jasol House, Paota, Jodhpur.
8. Shri Ashram Chaudhury. Char Dhani Ki Bawari, Vijay Place, 

Gulab Bari. Ajmer.
9. Shri Umaid Singh, Sarparich, Pithalan, Jaisalmer.

10. Shri Sumer Singh. Gajsinghpura, Rajput Sabha Bhavan, Jodhpur.
11. Shri Bhimraj Bohra, 1-3, Hathroi Market, Ajmer Road, Jaipur.
12. Ch. Dharam Pal, H.No. 190, Scheme No. 5, Moti Dungari Road, 

Alwar (Rajasthan).
13. Shri Ramdatt Thanvi, Near Jainarayan Vyas Udyan, Vir Mohalla, 

Khalgai ki Gali, Phulla Ke Pol, Jodhpur.
14. Shri Mahir Azad, Vidhayak, Gandhi Nagar, Jaipur.
15. Shri Ramfaran Choudhry. Advocate, Mehta City, Rajasthan.
16. Stiri Indra Chand Vinnapi. Sridungaragarh, District Churu, 

Rajasthan.
17. Shri Pannalal Sethia, Adyacha Saayans Ballabh, Sardar Shahar.
18. Dr. Harikrishna Dikshit, Gandhi Chowk, Sardar Shahar, District 

Churu, Rajasthan.
19. Shri Rajesh Tandon, Nagina Bagh, Ajmer.
20. Dr. Jaswant Singh, Jhotwara, Jaipur-12.
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STATEMENT H

Jaipur Telephone Advisory Committee, Jaipur (Constituted 29-3-91)

I. Members o f Parliament
To be nominated later.

II. State Legislature
1. Smt. Suchitia Arya, MLA, Jaipur.

III. State Administration

IV. Corporation!Civic Body

V. Press
1. Shri Satyanarayan Sharma, Rashlradoot, M X Road, Jaipur.

2. Sim  Ajai Dhadda, Dhadd* Market, John Bazat, Jaipwr.



4J. Medical Profession

1. Dr. Veerendra Singh, B-2&, Sudha Sadan, Gobind Marg, Jaipur.
2. Dr. S;S. Haldia, B-21, Saket Colony, Near Adarsh Nagar Police 

Station, Jaipur.

VII. Legal Profession

1. Shri Sahib Dayal Sharma, Advocate, High Court, Jaipur.
2. Shri Sajjan Singli, Advocate, Sethi Colony, Jaipur.
3. Shri Ramkumar Saran, Advocate, 29, Madharam Vaidh Colony, 

Bikaner, Rajasthan.

VIII- All other Professions like Engineers, Architects etc.
1. Shri R.K. Sharma, Architect, Sharma Associates, ‘C’ Scheme, 

Jaipur.
2. Shri Pramod Patni, C.A. Shah Patni, & Co., Johari Bazar, Jaipur.

IX. Tradei Commerce & Industry
1. Shri Srikant Kabra, C-76, Sarojini Marg, ‘C  Scheme, Jaipur.
2. Shri Bhim Garg, 6 Kha-12, Jawahar Nagar, Jaipur.
3. Shri Ashok Sharma, S/o Shri G.L. Sharma, Jagjeevan Complex, 

Near Polo Victory, Jaipur.
4. Shri Manga! Singh, Srigovindam, Sarabafi Mansion, Link Road, 

Jaipur.
5. Shri Narotham Dugar, Sri Agencies, Johri Bazar, Jaipur.
6. Shri Ratwkep Dhankar, 47, Sangram Colony, ‘C’ Scheme. Jaipur

X. Public Workers & Others
1. Shii Lalit Tiwari, Naharghat Ronds Jaipur.
2. Shri Vimal Choudhury, Advocate, High Court, Jaipur.
3. Shri Girivar Singh Singhasan, Hotel Sri Radhey Krishan, Opp* 

Railway Station, Jaipur.
4. Mrs. Sudha Raiaa, ‘Vasundhara’ Tonk Road, Jaipur.
5. Shri Abhay Arya, Durgapur, Jaipur.
6. Shri Babu Lai Dungar, C/o Shri Tifasi Chand Daga, Sujangarh.
7. Shri Angadh Kumar Chahar. Advocate. Near Gandhi Pyao Road* 

Jodhpur (Rajasthan).
8. Shri Praveen Balwada, 13, Chetan Marg, Behind Jaipur Medical 

Centre, Jaipur.
9. Shri Sunam Khan, Advocate, Tripolia Bazar, Jaipur.
10. Shri H.N. Tiwari, 4/464, Jawahai Nagar, Jaipur.
11. Dr. Jaswant Singh Rathore, Jaipur.
12* Shri Rajinder Singh, Jaipur.
13. Shri Ashok Salta, Jaipur.

224 WritonAnswer* SRAVANA 10, 1913 {SAKA) Written Answers 222




